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IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-OCW-95-2020
IN

LD-VC-CW-23-20

Habib Bellary ... Applicant.
Versus
Shri Lawrence Miranda alias Lourenco
Rosario Miranda and ors.  ... Respondents.

Shri V. Naik, Advocate for the respondent no.1.

Coram:- DAMA SESHADRI NAIDU, J.
Date:- 8th December 2020.

P.C. :

None is seen on the screen for the applicant.  Post the matter
on 19.1.2021.

DAMA SESHADRI NAIDU, J.
vn


		2020-12-09T10:43:11+0530
	VINITA VIKAS NAIK




